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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

FRIDAY, THE FOURTEENTH DAY OF AUGUST
TWO THOUSAND AND TWENTY SIX

PRESENT

THE HONOURABLE THE CHIEF JUSTICE APARESH KUMAR SINGH
AND

THE HONOURABLE SRI JUSTICE G.M. MOHIUDDIN

WP.Nos.l1419 AND 11444 OF 2026

WP NO: 11415 OF 2026

Between:

1. Mudusu Sreekanth, S/o Mudusu Bikshaiah, Age. 36 years, Occ. Prob. Dy.S.P,
R/o. H.No 4-101, SC Colony, Gurrampade Village, Thanedarpally Mandal, Dist.
Nalgonda, Telangana, Pincode. 508256

2. Yellaboina Ruchitha, D/o Yellaboina Ravi, Age. 27 years, Occ. Prob. Dy.S.P,
R/o. 5-310, Devarakonda Road, Kondamallepally, Dist. Nalgonda, Telangana,
Pincode.508243

3. S.Sudeep Reddy, S/o S. Venkat Reddy, Age. 26 years, Occ. Prob. DyS.P, R/o .

44-160, Ramnagar Colony, Ward 26, Dist. Wanaparthy, Telangana, Pincode.
509103

4. Regatte Sai Kiran Reddy, S/o Regatte Venkat Gopal Reddy, Age. 31 years, Occ.
Prob. DySP, R/o. H.no 3-111|b, Yenugula Dhori, Narket Pally Village, Chinna
Narayana Puram Mandal, Dist. Nalgonda, Telangana, Pincode.508254

5. B.Aishwarya, D/o B. Venkatesh, Age.30 years, Occ. Prob. Dy.S.P, R/o. H.no
18-9-124, Kummarwadi, Chandrayangutta Dist. Hyderabad, Telangana,
Pincode.500005

6. Makhariya Sakshi, D/o Suneel Makhariya, Age. 28 years, Occ. Prob. Dy.S.P,
R/o.85 Gs Estate, Dist. Adilabad, Telangana, Pincode.504001

7. Kishan Patel, S/o Yogaudhar Patel, Age.26 years, Occ. Prob. Dy.S.P, R/o. H.no
2-12-190, Sai Ganesh Colony, Vidyaranyapuri, Dist. Hanamkonda, Telangana,
Pincode.506009

8. Dharavath Sabitha, D/o Dharavath Hari Nayak, Age.31 years, Occ. Prob. DySP,
R/o. Plot No 1 10b, Nagarjuna Nagar Colony, Kushaiguda, Ecil, Dist.
Hyderabad,Telangana, Pincode. 500062



9. G. Sumasri, tt/o G. Krishnaiah, Age 25 years, Occ. Prob. DySp, R/o . H.no 27-
21 6/a, Dist. Wanaparthy, Telangana, Pincode. 509'103

10. Narra Akhil Rr:ddy, S/o Bhagavan Reddy, Age. 34 years, Occ. Prob. DySp, R/o .

H.no 19-56/8t], Street No 1 , Adarsh Nagar, Dist. Siddipet, Telangana, pincode.
508111

11. N. Anil Kumar, S/o N. S. Haridas, Age. 30 years, Occ. Prob. DySp , R/o. H.no 4-
300, Gandhi Nlagar, Jannaram , Dist. Mancherial Telangana, pincode.504205

lZ.Bandari Anvesh, S/o Bandari lndraiah, Age. 33 years, Occ. prob. DySp, R/o.
N.no 32-2-9, F)alvepula, Dist. Hanarnkonda , Telangana. Pjncode. 506009

13.29Gudelli Srurana, D/o Gudelli Rajesham, Age. 29 years, Occ. prob. DySp, R/o.
H.no 0-1 54. f)annur Village, Rathnaput Mandal, Dist. Karimnagar, Telangana,
Pincode. 5052 12

14. l\,4. Kavitha, D/o l\,4. Nagaiah, Age. 26 years, Occ. Prob. DySp, R/o. H.no l-g3,
School Street, Gopalpeta Village, Shanaipalle lVandal, Dist. [,4ahabubnagar,
Telangana, Pircode .509235.

l5.Sandeep Kunrar Pathi, S/o Pathi Venkatadri, Age. 26 years, Occ. prob. DySp,
R/o.6-58, Lalishminagar, Thirumalagiri, Suryapet, Dist. Hyderabad, Telangana,
Pincode.508223

16. Siddoji Rani, t)/o Siddoji Narayana Chary, Age. 37 years, Occ. Prob. DySp, Rio .

H.no 13.-1-1611/4/5 , Snehapuri colony, [r,4otinagar, Borabanda, Dist. Hyderabad,
Telangana, Pircode . 500018

'17. Danam Navee,n, S/o Danam Sammaiah , Age. 27 years, Occ. prob. DySp, R/o.
H.no 1-46, l(ondapur, Ghanapur Mandal, Dist. Jayashankar Bhupalpally,
Telangana, Pirrcode. 506345

18. P. Latheefa A:;ha, D/o P. Dada Salam, Age. 31 years, Occ_ prob. DySp, R/o. 1_
1.no 21-2-67111a, [t4arkandeya Colony, Godavarikhani Dist. peddapalli,
Telangana, Pincode .505209

19. B. Srinikesh Naik, S/o B. Sakram, Age. 29 years, Occ. prob. DySp, R/o. H.no 2_
9-5731d, Roac No 3, Ngo's Colony, Dist. Hanamkonda , Telangana, pincode 

.

506370

20. P. It/ahesh Re:ddy, S/o P. Vittal Reddy, Age. 29 years, Occ. prob. DyS , Rio .

H.no 8-89, Nancharipet Village , l\.4otakondur tr4andal , Dist. yadadri Bhuvanagiri ,

Telangana, Pincode . 5081 1 1

2l.Thummalapall Sanjay, S/o Thummalapalli Narasimha Rao , Age. 27 years, Occ.
Prob. DySP, R/o . H.no 1-10l1 , Budidampadu Village Rashunadapalem Mandal ,

Dist. Khammarn , Telangana , Pincode .507182
22.K. Venkat Deerp, S/o K. Naganath Age. 30 years. Occ

219, Kanderp,rlly Village, Bichkunda N.4andal Dist.
Pincode.503316

Prob. DySP , R/o. H.no
Kamareddy, Telangana,

23.Karipe Saikamal, S/o Karipe ltulallesh, Age. 30 years, Occ. prob. DySp, R/o. H.no
5-136, 5th St'eet, Boath Village, Boath lvtandat, Dist. Adilabad, Telangana,
Pincode 5043t)4



24.Gayalhri Gottiparthy' D/o Gottiparthy Venkat Ramana' Age 25 years Occ- Prob-- 
ovsp, Rio. Fiat U-o SOZ. Anjanadri Heightq, Road No 4. Shaitajapuri colony,

MLnsoorabad , Dist- Hyderabad, Telangana, Pincode 500068

25.Sailesh Puna, S/o Ravinder Puna, Age. 26 years, Occ' Prob DySP' R/o 1-9-

3tdtal2, Yasavinagar Colony , Dist. Medak ' 
Telangana, Pincode 5021 10

26.lmmani Saaketh, S/o lmmani Srinivas, Age.24 years, Occ Prob DySP' R/o '
H.no 12g, Mig-2, gth Phase, kphb Colony, Kukatpally' Dist'

Hyderabad,Telangana, Pincode. 500072

27 .E Prabatf' Reddy, S/o Shashendar Reddy, Ag 27 yearc, Occ Prob DySP' R/o '

H.no 3-11-1, tr,4uiapet Village, Shankarampet lVlandal, Dist Medak' Telangana'

Pincode.502271

2g. Bathula sivakumar, S/o Bathula Ravinder, Age. 28 years, occ. Prob. DySP, R/o.

H.no 2-35, Kandikatkoor Village, Ellanthakunta Mandal, Dist. Rajanna Sircilla,

Telangana, Pincode . 50540'l

29. Sai Theja Puli, S/o Kishan Kumar Puli, Age 32 years' Occ Prob DySP' R/o '

H.no 5-i1-90/1 , Naimnagar, Hanamkonda , Dist Warangat' Telangana' Prncode'

506009

30. Sai Prathyush Reddy Palleti, S/o Venkata Ramanjula Reddy' Age 28 years' Occ'- pioo. OySe, ruo. 
- 

H.no 4-49, Sri Sailaja Sharma Suits' Vikas Nagar'

Dilsukhnagar, Dist. Hyderabad, Telangana, Pincode 500060

3l.Sandana Nikhil Kumar, S/o Sandana Narsaiah, Age 27 years' Occ Prob DySP'

R/o.H.no4.6-13TtellSSaiNagar,AllwynColony,Kukatpally,DiSt.Hyderabad'
Telangana, Pincode . 50OO72

32.S' Laxmi Sahithi, D/o S. Venkateswara Rao. Age. 26 years, occ. Prob. DySP,

R/o. H.no 5117lkl1 Leela Sundaraiah Nagar, Wyra Mandal' Dist Khammam'

Telangana, Pincode. 507165

...PETITIONERS

AND

1. The State of Telangana, Rep. by its Special Chief Secretary' Home Department'

Secretariat, Hyderabad' Telangana.

2. The Dtrector General of Police, Telangana, Saifabad, Hyderabad'

3. The Telangana State Public Service Commission, Rep by its Secretary'

Nampally, HYderabad.

...RESPONDENTS

Petition under Arlicle 226 of the constitution of lndia praying that in the

circumstances stated in the affidavit filed therewith, the High Court may be pleased to

i.rr" 
" 

Writ, trder or direction, more particularly in the nature of Writ of Mandamus or

,nV om"t ,ipiofiirt" writ. declaring the Adhoc Rule issued vide G'O Ms No 123' Mime

[.]g"ii D"irrilent, D1.25.10.2025 io the extent of determination of inter-se seniority of



directly recruited Deputy Superintendent of Police (Civil) as illegal, arbitrary and
violative of Articles l4 and 16 of the constitution of lndia and to set aside the Adhoc
Rule as issued under G.O.Ms.No.j23, Home (Legal) Department, Dt.25.10.2025 to the
extent of determinat on of inter-se seniority of directly recruited Deputy superintendent
of Police (Civil), w th a consequential direction to determine the seniority of the
Petitioners' and th€)ir batchmates in terms of Rule 33 of Telangana State and
Subordrnate Service Rules, 1996 Or in the alternative, declare that the Adhoc Rule
issued vide G.O.lt/s. \o.123. Home (Legal) Department, dated 25.1O.2OZS, in so far as it
prescribes the critericn for determination of inter-se seniority on the basrs of aggregate
weightage of recruilinent marks and induction training marks, is not applicable to the
petitroners and their Satchmates who were recruited pursuant to the Group-l Notification
dated 19.02.2024 and appointed as Deputy superintendents of police (civil) prior to the
issuance of the impugned G.O.

l.A. NO: 1 OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in the
affidavit filed in suppo( of the petition, the High Court may be pleased to drrect the
Respondents to deterrmine and maintain the inter se seniority of the petitioners herein
under Rule 33 of tha Telangana State and Subordinate Service Rules, 1996, on the
basrs of the order of merit assigned by the Telangana Public service commission,
without giving effect. to the impugned Adhoc Rule issued vide G.O.Ms.No.123, Home
(Legal) Department. 11.25.10.2025, pending disposal of the present Writ petition.

l.A. NO: 2 OF 2026

Petition under Section 151 cPC praying that in the circumstances stated in the
affidavit filed in supp,lr{ of the petition, the High Court may be pleased to stay all further
proceedings pursuart to G.O.t\,4s.No.123, Home (Legal) Department, Dt.25.10.2025 of
the '1't respondent ir so far as determination of seniority of Deputy superintendent of
Police (Civil), pendin<; disposal of the present Writ petition.

Counsel for the Petitioners: SRI VINAY KRISHNA KODALI

Counsel forthe Respondent No.1 & 2: Gp FOR HOME

Counsel for the Respondent No.3: SRI P.S. RAJASEKHAR, SC FOR TGPSC

WP NO: 11444 OF 2 t)26

Between:

1. VISLAVATH ARUN KUMAR, S/o. Chandar
Occupation.Pr,:bationary DySP, R/o. Kollur Village,
lvlahabubnaga., Telangana, - 509202

Naik, aged.34 years,
Nawabpet Mandal, Dist.



2. B. PRANAY SAl, S/o. Vishnu Vardhan, aged.26 years, Occupation. Probationary
DySP, R/o. 10-9, Sri Ram Nagar Colony, Toopran Village, Toopran Mandal, Dist.
Medak, Telangana- 502334 VANGA AKSHAY KUMAR REDDY S/o Late. V.

Janardhan Reddy, Age.27 years, Occupation. Probationary DySP, R/ o.4-6-1371
221 B, Sainagar, Allwyn Colony, Kukatpally, Dist. Hyderabad, Telangana -
500072

3. VANGA AKSHAY KUMAR REDDY, S/o Late. V. Janardhan Reddy, Age. 27
years, Occupation. Probationary DySP, Rlo. 4-6-1371 221 B, Sainagar, Allwyn
Colony, Kukatpally, Dist. Hyderabad, Telangana - 500072

4. B. SHANTAN KUMAR REDDY, S/o B Ravindra Reddy, Age.28 years,
Occupation. Probationary DySP, R/o.Flat No. 202, SVS Nivas, Road No.5
Kamalanagar, Chaitanyapuri, Hyderabad, Telangana - 500060

5. P. SUDARSHAN REDDY, S/o. P. Nageswara Rao, Age. 32 years, Occupation.
Probationary Deputy Superintendent of Police, RJo. 4-34, Lingasamudram
Village, Lingasamudram Mandal, Dist. Prakasam, Andhra Pradesh, Pincode.
523114

6. NISHANTH P It/, S/o PMCM Prasad, Age.36 years, Occupation Prob. Dy. SP,
R/o. Aura B '104, Rajapushpa Atria, Golden Mile Road, Kokapet, Dist.
Rangareddy, Telangana, Pincode. 500075

7. N. SWAMY, S/o. Chandraiah, Age.32 years, Occupation. Probationary Deputy
Superintendent of Police, R/o. 1-39, Gangapur village, Chinnakodur Mandal,
Dist. Siddipet, Telangana, Pincode. 502276

8. ALLALA VISHNU VARDHAN, S/o. Laxma Reddy, Age. 27 years, Occupation.
Probationary Deputy Superintendent of Police, Rl/o. 2-69, Venugamalla Village,
Gollapalli Mandal, Dist. Jagityal, Telangana, Pincode. 505532

9. R. YASHASWINI, D/o. Veerendra Kumar, Age. 26 yearc, Occupation.
Probationary Deputy Superintendent of Police, R/o. Flat No. 401, Haritha
Enclave, Harithapuri Colony, Gurramguda, Dist. Hyderabad, Telangana,
Pincode 501510

10. B. LALITHA LAHARI, D/o. Lalitha Bau, Age. 29 years, Occupation. Probattonary
Deputy Superintendent of Police, R/o. Flat No. 103, Maple Block, Raintree Park
Apartments, Nambur Mandal, Dist. Guntur, Andhra Pradesh, Pincode. 522510

1 1 . KOTHURI PRANEETH, S/o. Lakshmaiah, Age. 31 years, Occupation.
Probationary Deputy Superintendent of Police, R/o. Flat No. 306, Sai Nath
Arcade, New Vt Colony, Nalgonda Mandal, Dist- Nalgonda, Telangana, Pincode.
508001

12- K. VARSHITA, D/o. Narender Reddy, Age. 27 years, Occupation. Probationary
Deputy Superintendent of Police,

13.ALMAS FATHIMA, D/o. Shakeel Ahmed, Age. 32 years, Occupation.
Probationary Deputy Superintendent of Police, R/o. 16-6-65/1 , Flat No. 1 01

Arfath Residency, Chaderghat, Dist. Hyderabad, Telangana, Pincode. 500024
DONTHIREDDY ROHILA D/o. Shyamsundar Reddy, Age. 29 years, Occupation.



Probationary l)eputy Superintendent of Police, R/o. Villa No 48, Eipl Riveredge,
Narsinghi, Manchirevula, Dist. Rangareddy, Telangana, Pincode. 500089

14. DONTHIREDDY ROHILA, D/o. Shyamsundar Reddy, Age. 29 years, Occupation.
Probationary l)eputy Superintendent of Police, R/o. Villa No 48, Eipl Riveredge,
Narsinghi, Itr'!anchrrevula, Dist. Rangareddy, Telangana, Pincode. 500089

15.ADl DEEKSHITHA, D/o. Venkateswarlu, Age. 25 years, Occupation.
Probationary Deputy Superintendent of Police. R/o. '1-36, Doulthabad Mandal,
Dist. Siddipet. Telangana, Pincode. 5a2247

16.GAJULA VAItUN. Sio. Niranjan. Age. 29 years. Occupation. Probationary
Deputy Superintendent of Police, Rio. 5-5/2ib. Road No 1, Telephone Colony,
Boduppal, Dist. Hyderabad. Telangana, Pincode. 500092

17. K. VISHWANTH, S/o. Veeresham, Age. 28 years, Occupation. Probationary
Deputy Superintendent of Police, R/o. Plot 19. Sree Laxmi Nagar Colony,
Manikonda, Dist. Hyderabad, Telangana, Pincode. 500089

18. D. PRATHIBIIA, D/o. Raju, Age. 29 years, Occupation. Probationary Deputy
Superintendent of Police, Rlo. 4-2213, Arpapally Village, Sarangapur Mandal,
Dist. Jagityal. Telangana, Pincode. 505327

19. K. ROJABAI. D/o. Hari Singh, Age. 31 years, Occupation. Probationary Deputy
Superintendent of Police, Rlo. 8-4-32514110, Banjara Nagar, Erragadda, Dist.
Hyderabad, Telangana, Pincode. 50001 8

20. P. RAVI KUIVIAR, S/o. Mallaiah, Age. 39 years, Occupation. Probationary Deputy
Superintenderrt of Police, R/o. 9-7, Phanigiri Village, Nagaram Mandal, Dist.
Suryapet, Telrrngana, Pincode. 508279

21. L. SRIKANTII. S/o. Soma, Age. 29 years, Occupation. Probationary Deputy
Superintendent of Police, R/o. 3-104. Pool Nayak Thanda Village, Husnabad
Mandal, Dist. Siddipet, Telangana. Pincode. 505466

22. DAINAIVPELL.Y PRAVEEN, S/o Sammaiah, Age.27 years, Occupation.
Probationary Deputy Superintendent of Police , R/o.1 2-1 43, Akulavari Ghanpur
Village, Eturu,ragaram Mandal, Dist l\4ulugu, Telangana, Pincode.5061 65

23.DlNESH REI)DY BYREDDY, S/o. Satyanarayana Reddy, Age. 27 years,
Occupation. f)robationary Deputy Superintendent of Police, R/o. Yilla 2881289,
Sadasiva Heirvens. Pedda Amberpet. Dist. Rangareddy. Telangana, Pincode.
501 505

24.M. SURYA PRAKASH REDDY S/o Vasanth Reddy, Age.30 years,
Occupation P'obatronary Deputy Superintendent of Police. R/o.1-53, Erladinne
Village, Amar,;hrnta Mandal, Dist. Wanaparthy, Telangana, Pincode. 50913'l

25.A. BHARAI. KUwAR REDDY, S/o. Ram Reddy, Age.28 years,
Occupation P'obationary Deputy Superintendent of Police, R/o 2-32, Polapally
Village, Bijna6rally Mandal, Dist. Nagarkurnool, Telangana, Pincode.509203

26. B. SURESH BABU, S/o. Mangya, Age.38 years, Occupation. Probationary
Deputy Superintendent of Police, R/o. 3-49/1 , File Thanda Gate Relakayalapally
Village, Singareni lr,4andal, Dist. Khammam, Telangana, Pincode. 507 1 22



27.SK. YUNUS WAQUAR, S/o. Sk. Md Khasim, Age.33 years, Occupation.
Probationary Deputy Superintendent of Police, Rl/o. 4'2'103, Ramanagar Village'
Kothagudem Mandal, Dist. Bhadradri Kothagudem, Telangana, Pincode. 507101

28. DR. NEHA AGARWAL, D/o. Umesh Kumar Agarvval, Age. 32 years, Occupation.
Probationary Deputy Superintendent of Police, R/o. Flat No 203, 5-1 1-1 16 To
119, Kalleda Apartments, Naimnagar, Dist. Hanumakonda, Telangana, Pincode
506001

29. B. SANDEEP NAYAK, S/o. Saida, Age. 30 years, Occupation. Probationary
Deputy Superintendent of Police, R/o. 2-43, Chinnagarakunta Thanda Village,
Garidepalli lVlandal, Dist. Suryapet, Telangana, Pincode. 50820'l

30.SALVERU SAI CHARAN, s/o. Salveru Satyanarayana, Age. 30 years,

Occupation. Probationary Deputy Superintendent of Police, R/o. 11-3-362191b,

Srinivas Nagar, Secunderabad, Dist. Hyderabad, Telangana, Pincode. 500020

31 . MODUMPALLY MAHESHWARI, D/o. IVlodumpally Laxman, Age. 30 years,

Occupation. Probationary Deputy Superintendent of Police, R/o. 5-38/1

Manakondur, Karimnagar, Telangana, Pincode. 505469

...PETITIONERS
AND

1 STATE OF TELANGANA, Rep. by its Special Chief Secretary' Home Dept.,

Secretariat, Hyderabad, Telangana

2. DIRECTOR GENERAL OF POLICE, Telangana, Lakdi-ka-Pul, Opp. Ravindra
Bharathi Auditorium, Hyderabad

3. TELANGANA PUBLIC SERVICE, COMMISSION Rep. by its Secretary, IvlJ

Road, Nampally, Hyderabad, Telangana

...RESPONDENTS

Petition under Adicle 226 of the Constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be pleased to

issue a writ, order or direction, more parttcularly in the nature of a writ of tvlandamus, (i)

declare and set-aside Ad Hoc Rules issued vide GOII4s No. 123 dt.25.10.2025 as being
illegal, arbitrary and u nco nstitutional insofar as they are sought to be made applicable to

candidates appointed as Deputy Superintendents of Police, Category-ll in Telangana
Police Service vide Appointment Order bearing GOlr,4s No. 112 dt.27.O9.2025 and. (ii)
set aside Memo bearing RC No. 530/G312025 daled 02.12.2025 issued by the Office of
the Director General of Police Telangana as being illegal, arbitrary, unconstitutional and

ultra vires the applicable Rules promulgated under Article 309 of the Constitution, and
(iii) consequently declare that seniority of candrdates appointed as Deputy
Superintendents of Police, Category-ll in Telangana Police Service vide Appointment
Order bearing GOMs No. 112 d|. 27.09.2025 shall be determined in terms of the
Telangana State and Subordinate Seryice Rules, 1996 as applicable prior to
promulgation of G.O.Ms No. '123 dt.25.10.2025.



l.A. NO: l OF 2026

Petition under siection '1 5'1 CPC praying that in the circumstances stated in the

affidavit filed in support of the petition, the High court may be pleased to stay the

operation of Memo beraring RC No. 530/G3/2025 daled 02122025 issued by the office

oi the Drrector General of Police Telangana and declare that GOMs No. 123 does not

apply to the cand dates who have been selected for the posts of Deputy

Superintendents of Folice, category-ll as per Appointment order bearing GOIt4s No.

112 dt.27.O9.2025.

Counsel for the Petitioner: SRI K. HARSHITHA REDDY

Counsel for the Respondent No.'l & 2: GP FOR HOME

Counsel for the Respondent No.3: SRI P.S. RAJASEKHAR, SC FOR TGPSC

The Court made the following: COMMON ORDER



,,,,

a
IN TIIE HIGTI COIJRT FOR TTII STATI' OF TELANGANA

AT HYDIRABAD

THE HON'BLE THE CHIEF JUSTICE SRI APARESII KUMAR SINGH
AND

THE HON'BLE SRI JUS'IICE G.M.MOHIUDDIN*

WRIT PETITION Nos.ll4l9 AND 11444 0F 2026

Dated:14.08.2026

W.P.No.l l4l9 of 2026:

Between:
Mudusu Srcekanth. S/o. Mudusu Bikshaiah.

and 3l others
...Petitioners

antl

The State ol 1'elangana,

Rep. b-v its Special Chief Secretary',

I{olne Departrnent, Secretariat,
Hyderabad. Telangana and 2 others

...Respondents

w.P .No.114,14 of 2026:

Between:

Vislavath Arun Kumar, S/o. Chandar Naik.

and 30 others
. .. Petitioncrs

and

The State of lelangana,
Rep. by its Special Chiel Secretary.

FIomc Department. Secretariat.
tlydcrabad. '[ elartgana and 2 others

..,Respondents

COMMON ORDER:

lleard Mr. M. Krishna Reddy, learned counsel representing Mr' Vir-ra1'

I(rishna Kodali. lcarncd counsel lbr 1le petitioners in W.P.No.1l4l9 ol'20261

Mr'. Avinash Desai, learne d Senior Cor-rnsel reprcsenting Ms. K l larshitha



Reddy. learned c runsel fbr the petitioners in W.P.No. I 1444 of 2026;

Mr. B. Krishna. le,rrned Governtnent I'leader fbr l lorne ( Services) appearing

for respondent Nos.l and 2 and Mr. P.S. Rajasekhar, learned Standing

Counsel lor Telanlrana Public Service Cornmission appearing for respondent

No.3.

2. The genesi:; of the inslant litigation stelns out ol an ad hoc rule

contained in G.O.Ms.No.l23 dated 25.10,2025 laf in-q down the *'eightage

oriterion tbr detcnnination of seniorit', of the ner'r'ly recruits to thc cadre of

Deputy Superinterdcnts of Policc (DSI'}s) in the recent recruitlnent exercisc

held under Notific:ation No.02i202'1 on the ground that it changes the rule

position as to det,lnnination of tl'reir senioritl. The crux of the matters is

captured in the older dated 16.0r1.2()l(r. I'he relevant portion of rvhich is

reproduced hereunder:

"Leanred Senior Cor.rnsels for the pelitioners ltave assatled the imptrgned ad
hoc Rules corLtained in G.O.Ms.No. l2l. dated 25.10.2025 laying ilown the

weightage criteria fbr deter'nrration olscniotitr ofthc neull recruits to rhe

cadre of I)eput1 Superintendettts ol'Police in the recent rccruitmetrt erercise

held Lruder \c,tification No.2 of 202.1 ott the grottnd that it changes the rule

position as to letermination oftheil senioritv. It is contended that though the

Rules frarned under proviso to Article .109 of the Corlstitutiorr of India. are

not made rer-ospectively applicable irr erplicit terlns, but the inrpLlgned

Memo dated l)2.122.025 tssued br the Director General of Police has made

the irnpugned Rules applicable to the cLlrrcnt batch of probatiorrary Deputy

Superintenderts of Policc. *ho llare been sclected as DepLrt)

Supcrirrtender ts of I)olice (C ir il) and cotntttenced traitr ing on 27. 10.2025

Learned 'lenior Counsels for the petitioners have relerred to Clause ll.5
of the recrLritrrent Notification r\-o.2 of 102,1. Rule 2 of the 1'elangana State

and SubordinrLte Service Rules. I996. dellnes "Ad hoc lules" and RLrle 33 of
the said Rules plescribes fixation of inter'-se seniority. As per the-l elangana

Police (Civrl) SLrbordinate Service liules. 1999. the fixatit r of setriority of
the direct lecr.rirs is 1o be determined br the date offirst appoinltnent to sLrch

ser\ice. class. categor) or srade It ii subnritted that thc inrpLrgnerl Ad hoc
rules which irc meart to goven] tenrporar\ posts or all o[ sorre of the



J

scr\,iccs irl rcgard to the issrtc of conrnron applicability of sLlcll scrvices

cannot he lr-arncd to anrcnd or orertide thc eristirrg general rules or special

rules gorcrrring thc scrrice condition ol tltc pctitionels.
It rs sLrbrnittcd that thc r cightagc clitcria under the in.tpugned rules

rvoLrld lead to ilisharmony b1 relying on irnponderable variables during the

training proccss. I'hcrelbrc. tlrc pelitioners being aggrieved approached this
Courl "

3. -fhesc lnatlers wcre subsequentl) ad.journed on successive dates

ou rhc rcqllcst o1'the lcarncd (iovcrnmcnt ['leader tbr Home (Services)

on thc ground that thc rcpreseutation ol the petitioners u'as being

lirr thc Stare has produced a cop) ot Mcrno No.l90lllegallAll2025

dated 25.07.2026 on thc subjcct ol'revision ol Service Rules in Police

DepartrrcnL r'r herein a claritlcaLion was issue d on the applicability ol

tl'rc ucl hoc' rulc to thc present batch [)robationart DSPs (Civil) selected

cxanr incd br thc (iovcrnnrcnt

1. 'l-oday. riherr lhcsc orattcls hurc bccn tal(cn up. learned counsel

undcr Notiflcation No.02i202.{ and appointcd on 21 .09.2025. The

clccisiorr ol thc (lorcrnnrcrtt is rccttrtictl as uttclct

(i O.Ms.No. 123 dated

''1. i\licl calclirl crrnriratitrn ()l lh. nrirttcl. thc (iovcrnmcnt hereby

clarillcs that. thc (i.O.Ms.No.1-ll. l)atcd:15. 10.2025 shall no1 apply
rctlospcctircll ancl the serrioritr of thc llr-cscnt batch of Probationary
I)SPs (('jr il) sclcctccl undcr Notillcation No.02/2024 and appointed on
27.09.2025 shall be urtrintainccl in accordance with the pre-eristing
Rirlc ji ol' l S & SS ltules. 1996."

I.carnccl coLrnsel 1br the pctitioners submits that the grievance of the

petiIioners hacl bccn redrcssed since thc Governrnent has clarified that

25 s116ll ttoI apply retrospectively and the10 2015

scnioritl ol'thc prcscnt batch ol'I)robati()nar\ DSPs (Civil) selected under



Notiflcation No.02 l()2.1 ancl irppointcil on l7 09.1015 shall lrc rrarntaincri in

accordance riitlr the pre-cxisting l{rrlc 33 ol thc lelanqana State and

Subordinate Serr icc I{Lrlls. 1996. \ccortlinclr. thc l)irc.tor (lcueral ol

Police. Telangana. has lrcclt clircctctl l() tal\c rtccc\slrr lirr'(hcr',tclion

6. Learned r:ounsel lbr the S(atc .Lrhtrtts that irr thc liqrt ol'thc Vlcrno

dated 25.07.202ti. since thc qrieratrcc: ol'thc pctitiorrcrs harc bccn rcdlcssccl

the present Writ I)ctitions rrar hc rli.poscrl ol

7. Ilar ins consiclcrcd thc \rrhnII\\i()n: ol the lcarnccl eotrnsel lbr thr-'

parties and thc rlccision ot'thc (iorcrnnrcnt as conlaincd in rhc Menro clatcrl

25.07.2026 e\tricted hclcinaborc. llre uricrunccs rclutins to (i O.\1s \o.lll

l(l.l()li. lr\\irilc(l rrt lhe 1.r,-.enl \\ rrt l'ctitrort' hr llre I)robutionlrrr

DSPs (Cir il) do not surr ir c

8. z\ccordinglr. thc \\'rit I)ctitrrrn' rrrc drsposcrl ol ll'crc shall lrc nir

datcd l5

order as to cost\

Misccllancorrs rrpplications pentlin-1. tl anr. sltall stund el()\cd
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DATED: 14108;12026

COMMON ORDER
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DISPOSING OF BOTH THE WRIT PETITIONS
WITHOUT COSTS

.a'

Ur II
t1

l^
1,1

t


